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tary of Rajya Sabha :-

"In accordance with the provISIOns 
of rule 127 of the Rules of Procedure 
and Conduct of BusinOls in the R.uya 
S.bha, I am directed to inform the 
Lok Sabha that the Rajya Sabha, at 
ils sittinl held on the 3rd March, 
1970, agreed without any amendment 
to the Requisitioning and Acquisition 
of Immovable Property (Amendment) 
Bill, 1970, which was passed by the 
Lok Sabha at its sitting held on the 
24th February, 1970." 
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12.26 hrl. 

RAILWAY BUDGET-GENERAL 
DISCUSSION 

MR. SPEAKER: The House will DOW 
proceed with General DiscussioD of the Rail-
way Budget. Shri Poonacha was on his legs 
and may continue. 

SHRI C. M. POONACHA (ManlS-
lore): Yesterday, I was briefty referrlnl 
to the functions of the Convention Com-
mittee set up by both Houses. Here I 
would briefty refer to the debates in this 
House when that particular MOllon was 
moved ...... 

11.17 brs. 

PERSONAL EXPLANA TION BY 
MEMBER 

SHRI J.B. KRIPALANI (Guna): Before 
the discussion on the Railway BudlCt 
begins, 1 want to make a submillion. I had 
given Dotice to make a personal explRna-
tiOD. 

MR. SPEAKER: I thouabl he coutd 
make that statement tomorrow. But as 
tomorrow has been declared 8 holiday he 
is allowed to make the statement jult DOW. 

SHRI JB. KRIPALANI : I refer to two 
thlnlS about which tbe Prime Minister has 
liven an answer. One was about an inter-
view lbe pve to a Frencb women', 
mapzine. Sbe has said, .mona otber 
thlnlS, after payinl complimenta 10 a 
notOrious member of this Hoa.. PIJoo 


